Government of National Capital Territory of Delhi U S it [ é j—

Home(Police-lll) Department '——L"l’l 03‘ 2. S
5t Level, C-wing, Delhi Secretariat, |.P.Estate, New-Delhi.

F.No. 8/37/2025/HP-IllI S }o Dated: S f ylf

To
Deputy Secretary (Question Cell)
Delhi Legislative Assembly,
Delhi-110054.

Sub: Providing reply in rlo Unstarred Assembly Question No. 167 listed
for 27.03.2025

Sir,
Please find enclosed herewith 100 copies of reply of Unstarred Assembly

Question No. 167 listed for 27.03.2025 raised by Sh. Prem Chauhan, MLA, duly
approved by the Hon'ble Minister (Home).

This issues with the approval of the Hon'ble Minister (Home), GNCT of Delhi.

Yours faithfully,

A !

%\vﬁi
(Kulvinder Singh)
Dy. Secretary (Home-lll)
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Dmary (Home)
Gowt. of NCT of Delhi, 5th
Level, C-Wing, Delhi

SU g (IR ), R Afeared,  feeeii—110054 Secretariat, I.P. Estate, New Delhi
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